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Tea Board for setting up a Sub-
com m ittee to review Subaidy Scheme 
for rejuvenation.

Investment in Public Sector 
Undertakings

3583. SHRI C. K. CHANDRAPPAN: 
Will the Minister of FINANCE be 
pleased to state the total amount of 
investment Government have made in 
each of the public sector undertakings 
an our country upto 1974-75?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
PRANAB KUMAR MUKHI R.TEK) 
Information m regard to 1973-7 i is 
given m the Statement laid on the 
Table ol the House. (Placed  in L i b 
rary. See  No LT-9124'75] The 
accounts ‘‘or l ‘>74-75 aie n it .vt t 
available.

Employment to Lotal people in Public 
Sector Units

1584. SHRI NITIRAJ SINGH CHA'J- 
IWARY: Will the Minister of
FINANCE bo pleased to state"

if at the names of Public Scctor 
uniU pi m t/m m es in tho country 
alongw ith the number of employees 
ernplojcd in euth organisation;

lb) how many employee-, m o  fiom 
the State whe^o the pknts mines) 
units ire lo.vtod, categoiy-uisc, and

(c) the reason^ tor not grvinj; pre-
ference to local people over others 
even on po-4s within Rs 500 p m. 
salary scale7

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
PRANAB KUMAR M UKHIRJFE)
(a) The information is given in the 
Statement laid on the Table of the 
House. [Placed in Library. See No. 
LT-9125/75].

(b) and (c). The existing tecruit- 
tnent policy laid down for Public 
Enterprises seeks to ensure maximum 
opportunities for persons registered

in the local employment exchange, at 
the lower levels The policy stipulate* 
that recruitment to sucl\ posts carry-
ing a salary of upto Rs. 500/- p.m. 
should be made only through the 
National Employment Service and 
other sources of recruitment are to be 
tapped only if the employment ex-
change issues a “Non-availabilitv 
Certificate”. Government do not 
maintain statistics unit-wise of em-
ployees on the basis of their regional 
origin.
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Trade Delegations

1-386. SHRI AMAR SINK 
CHAUDHARI:

SHRIMATI SAVTTRI 
SHYAM:

Will the Minister of COMMERCE 
be pleaded to state:

(a) whether a number of Indian 
delegations have visited foreign coun-
tries and a number of" foreign dele-
gations have come to India during



the last year as a result of which a 
number of agreements t0 promote 
commerce and trade with India have 
been entered into, and

(b) the particulars and salient
features thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHUI 
VISHWANATH PRATAP SINGH):
(a) Yes, Sir. As a result of the visits 
of delegations new trade and payment 
agreements protocols have been con-
cluded with Democratic People’s Re-
public of Korea, People’s Republic of 
Bulgaria, Socialist Republic of
Czechoslovakia, People’s Republic of 
Poland Senegal, Iran, Arab Republic 
of Egypt Kuwait Iran Bangla Desh 
and Pakistan

(b) Copies of the trade agreements/ 
protocols have already been placed in 
the Parliament Library
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Employees Working In Airport 
Authority

2588 SHRI PRIYA RANJAN DAS 
MUNSI Will the Minister of 
TOURISM AND CIVIL AVIATION 
be pleased to state

(a^ the number of employee® 
working at the time of formation of 
Airports Authority in four major air-
ports and taken from them and re-
cruited foi cm l aviation, in various 
categories,

(b) the total number of emplo-
yees absorbed so far and the salient 
fpatuies of their service conditions;

(c) whether after absorption, fresh 
appointment letters are being issued 
to them with a provision of probation; 
and

<d) if so, the reasons therefor?
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